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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

AT HYDERABAD

0A.125}/96 dt.28-10-96

Be tween
P. Narasimham - : Applicant
and

1, Chizf General Manager
lelecom AP Circle '
Deersanchar Bhavan
Hyderabad

2. Union of India, rep. by
The Secretary

Dept. of Telecemminicatiens
New Delhi

Directoer General
Telecemmunications
New Delhi

Ceunsel for the applicaent

-

i Edvecate

-

K. Bhaskar

Ceunsel fer the respendents
' addl, CGsC.

CORAM

HON. MR. H. RAJENDRA PRASAD, MEMBER (ADMN,)

Respondentd

K. Venkategwara Rao

Rao




OA.12584/96 dt.28-10-26

Judgesmant

Oral erdsr (Per Hen. Mr. H. Rajendras Prasad, Member

Heard Sri K. Venkateswara Rao for the spplicant.
1. 'It'is submitted by the learned counsel that the

representation submitted by the applicant on 20-4-1995

(vide A-€ to the OA) has not yet been disposeé of .

therefore direéted that Respendent-1 ghall now liai
respondent~3 with a view tc arranging'gg early disp
not already disposed of, and to have an appropriate
applicant. This may be done within 60 days from the
receipt of copy of this\order. It is expected that
contentions now raised by the appliéaﬁt in this Oa

taken intc consideration, if no reply has been issuf
tcgether wifh the pleas contained_in his representaj
dated 20-4-1995, while taking a gecision in disposiy
this case, For this purrpose g copy of the OA sheall
warded to Respondent-3 td_facilitgﬁe a proper examij

the applicant'’s claim as indicated above.

2. CA is dlspoeed of thus at the admicsion stage.

Dated : 28 Cctober, 1996
Dictated in Oren Court %}V
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© 0a,1254/96,

Coy t::o:- .
l. Chief General Manager,Telecom A.P,Circle,
Doorsemchar Bhavan, Hydgrabad

2; Uhe Secretary. Department of Telecommunlcatians,

‘Union of India,New Delhi,
3. Director Gesneril Telecomnunicationschw Delhi.

4., One copy 0 Mr, <. Venkateswara RaO,AdVOCate,
' car, qyderabed Bench,Hyd,.

2. One cowy to Mr.K,Bhaskar Rao,ADDl,CGSC.CAT.Hyd

6. One copy to Library.CAT.Hyd;

Te One spare @©py.
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In THe CEATRAL ADMINISTRATIVE TRIBUNAL
HYLERAEBAL BunCH AT KYLERABAD

THE _ HoN*BLE MR, SUSTICE M.G.CHAULIART

VICE~CH i

| - /
THE HON'BLE MR.H.RAJENDRA PRASKD »

MEMBER{ ADMN )
1D
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Distyissed as withdrawn.
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